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Shri Anil K. Ctund*: It is a very 
hypothetical  question.  Ratification 
has not yet taken place.

Shri Kamath: I did not follow.

Mr. Speaker: The decision haŝ not 
yet been taken. Next question.

Netvell Lignite Project

•52. Shri S. V. Ramaswamy: Will
the Minister of Production be pleased 
to state the position at present in the 
Neiveli Lignite Project?

Deputy  Minister  of  Production 
(Shri Satish Chandra): Government
have approved in principle the Integ­
rated Lignite Project and have speci­
fically sanctioned the mining part of 
the Project at an estimated cost of 
about Rs. 17 crores. Orders for con­
ventional and specialised  equipment 
valued at about Rs. 5:5 crores  have 
already been placed.

The site for the first mine cut has 
been selected and work is expected 
to start in May this year.

A Project Report  for the 200,000 
KW Thermal Power Station has been 
prepared by  the Central  Water & 
Power  Commission.  The  planning 
work for the Fertiliser Unit and the 
Briquetting Plant is in hand.

Shri S. V. Ramaswamy: Is it  a
fact that under-water pressure  has 
been  completely  brought  under 
control and the stage is now set for 
extracting lignite?

Shri Satish Chandra: It has been
stated several times before  in this 
House that the test carried  out to 
control  under-water  have  proved 
successful  by  determining  the 
quantity of water to be pumped out. 
What we are now immediately aiming 
at is to get machinery for the mining 
part of the project so that the removal 
of over-burden can start immediately.

Shri S. V. Ramaswamy: Unless under 
water pressure is completely control­
led and there is technical assurance 
that it can be so controlled,  what

would be the point in ordering the 
machinery? That  is the  assurance 
that I seek from the hon. Minister.

S'fcri Satish  Chandra:  Yes,  Sir.
The technical advice is that it can be 
fully controlled.

Shri P. C.  Bose: May I know
whether a qualified Mining Engineer 
has been appointed to take charge of 
the mine and  if so whether  the 
Engineer is an Indian or a foreigner?

Shri Satish Chandra: Negotiations
are going on with a foreign concern 
and they are expected to be finalised 
very soon.

Shri C. R. Narasimhan:  Which are
the foreign countries that are giving 
technical advice in this matter?

Shri Satish Chandra: The under­
ground  problem  was  investigated 
with the assistance of Powell Dufferil 
Technical  Services,  U.K. whose 
services  were originally obtained 
under  the  Technical  Co-operation 
Scheme.

Shri C. R. Narasimhan: For the
work to be done hereafter, which are 
the countries  that  give  technical 
assistance?

8hri Satish Chandra: There would
be Technical consultants for different 
parts of the project. Which part is 
the hon. Member referreing to?

Shri V. P. Nayar: The hon. Minister 
said that the project report has been 
finalised. I want to know whether the 
test drilling in the area  has been 
completed and if so, whether it would 
be possible to spare the machinery 
for  test  drilling for  the Varkala 
project for which drilling  has not 
commenced for want of machinery.

Shri Satish Chandra: The machinery 
is not only for test drilling. It has to 
be actually employed  and a large 
number of bore-boles will have to be 
put in for actual mining operations 
to start.

Shri V. P. Nayar: My question waa 
whether the machinery required tor






